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wb1cb b.v, btea fOQn4 ,toc;dtni~Uy fea.i. 
blo for yanous applications iaciudiAi . .,n-
oration, ot' electrioity. Large scale Exton-
dOD Pro,rammes such as National Pro-
Irllrdme 'bb Bi~as DcweJdthdnt, .NattJonal 
Programme of Improved Cbulba aad So-
lar Thermal Extension . Programmes have 
'been 1Jtunclred tbro .... out the "CoDatfY and 
are beiDa expanded to the exttent tbat 
financial resources permit. These are 
.lrK4), provi"dioa a:nd aaViIll onet" for 
laths of ' ,indivIduAls and .a 'D'Umbdr dfinrti-
tutloDS througout the country. Solar 
photovo)taic systems have been' developed 
and are being increasingly deployed for 
electrifying remote vi JJ ages and other 
sma'lJ power needs. A programme, for 
utilisation of wind energy for pumping and 
electricity generation is being imp'lem'ented. 
There wind-farms for large scale electri· 
city production have been set up and 'this 
capacity is being expanded. Projects rela-
ting to pro.duction, conversion aud utilisa-
tion of biomass have reached the exten-
sion stage and biomass gasifiers for elect-
ric power production have also started to 
be commercialised. A number of energy 
self-sufficient villages have been set 
up and a programme initiated for a 
tarae number of villages, wbere eneray for 
coC)king, Jighting and other needs of the 
entire village could be pr )vided by .locally 
avajlable non-conventional sources' of 
energy. 

R&D activities have been intensjfied 
further to red uce the cost and improve 
efficiency of renewable enerlY systems. 

[English] 

Expolration of SoJar thermal powei' 

820'~. D~. K.O. ADIYOOl : Will the 
Minister of ENERGY be pleased to 
Itlte : 

(a) tb~ 'propositi for the current "tttn 
period for cost sharmg with those Who 
save eonventional fuel by their large acaJe 
exploration of Solar tbermal power; 
and 

(b) tb~ tler'it$ or the 'scheme .'nd areas 
,.lWttld for the .tnt ? 

THE: ,M.tNlSTEI. OF 'ENBllGY 
,SHIt,1 VI\SANl; SATHE): (a> ad '~b) 

150 , ' 

,ODd., .. , t'lle COlt _riDa pre,r8llVDI·_. 
heaters, air beaters. desaNtI.tien ., ....... 
timber kilns. cook~rs, and dryers aro beiDa 
iastaned in tbe country. The cost .bar", 
iu, ''by "()o¥ernmeat 'for dIose 'sy~~d,d1s' is 
as JiveD below : 

R~ .. l$O/J_* 
'tsi~". 

(2) Otber lo1l't 'tlettrlal .Ysteri1~s 
installed on 

(a) Central Government 
oW'nedlandl 10Q.% 
bai1(iinls, pubfic crusts. 
'educatiODa) 10 ftitUtions, 
cbarftabl~ an'd 'relili:C)us 

bodies. 

(b)' State G'overnmeot land 
bui'ldinss. coo'peradve 
autonomous bod'ies. 75% 

(c) Government public sector 
enteiprises. 50% 

(d) Water Ibeatina sys'tem:for 
domestic use }; 50% 

" -(subject to tbe 
maximum of lts. X)oo.) 

(e) Private hldustrial com-
mercial ,units 33 .. 1/3% 

(f) Solar desalination systems 
in viUa,e backward areas. JOO% 

<g) solar dryers for aarieultural 
produce for a,riculturaJ 
farms/rice miJls and indivi· 
dual farmers. ,SO% 

rTf1I1I,lat i 0'11) 

Sballd.ra Telephone Exchaa,l' 

8206. SHRl TElA SINbH DAR.DI : 
SHill BALW,.NT SINOH RAM· 
OOWALIA: 

wiu'Ui. Minister of COMM:UNICA .. 
tIONS be pleased to state: 

. (a) ,whlth~ it is. a fa';t titat t«aha-
nijar T~It)~llob' NI*:a'l\\ is 11o't .t_kla' tht 



responsibility ,of' running the Shabdara 
Telephone Excbanae; 

, (b) if so, tbe details in this regard; 

(c) whether it is also a fact that this 
Nigam is also not taking the responsibility 
of running t be vaflOUS telephone exchanges 
iD the east of Delhi which were earlier 
beiDI operated from Delhi; and 

(d) if so, the 'reasons therefor? 

THE MINISTER OF STATE OF 
THB MINISTRY OF COMMUNICA-
TIONS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFA .. 
IRS (SHRI RAM NIW AS MIRDHA): 
<a) and (b) The jurisdiction of the 
Mahanagar Telephone Nigam in Delhi is 
confined to the Union Territory of Delhi. 
There were four exchange codes serving 

. Shahdara area, namely 20, 86, 11 and 24. 
Th. Shahdara East Exchanges with codes 
20 and 86 falls outside the Union Terri-
tory of Delhi. Hence this exchange has 
been transferred to U.P. Telecom. Circle 
trom th.! old Delhi Telephone system. On 
the other hand, Sbahdara and Lakshmi 
Nagar Exchanges with codes 21 and 24 
fall within Union Territory of Delhi and 
hence remain part of Mahanagar Tele-
phone Nigam. 

(c) and (d) Similar to. the case of 
Shahdara East exchange given above, the 
other exchanges located outside the Uni. 
on T~rritory of Delhi have also been exclu-
ted from the jurisdiction of the Mahanagar 
Telephone Nigam. 

(English) 

World Bank loan for eycle power 
project 

8207. SHRI K. RAMACHANORA 
REDDY: 
PRoOF. NIRMALA KUMARI 
SHAKTAWAT: 

Win th~ Minister of ENERGY be ple-
ased to state : 

(a) whether World Bank has granted a 
Joan of 48S miUiotl doll~rs for. the com-
pbled "ele pow.r project to .. rve tb. 

n~eds of the Northern and Western -reslons 
ot the eOuDtlY;, " , 

(b) the terms and conditions 9f the 
loan; and 

(c) tbe' pJaces where these plaDts are 
likely to be located? 

THE MINISTER OF ENERGY 
, (SHRI V ASANT SATHE): (a) Yes, 
Sir. 

(b) The Joan will be on the standard 
terms and conditions appUcable to IBRD 
loans,_ The Joan is repayable in 20 
years, including five years of grace, and 
carries a variable rate of interest, which is 
presently 8.5 per cent. 

(C) The plants are proposed to be loca-
ted at Kawas (Oujarat), Auraiya (U.P.) 
and Anta (Rajasthan) . 

Requiremeat or licence for settiog 
up dellcensed industries by MRTP 

companiel 

8208. SHRI SALAHUDDIN : Will the 
Minister of INDUSTRY be pleased to 
state : 

(8) whether it is a fact that tbe 
Department of Company Affairs \ ide its 
notification No. 65 (E), dated 21.2.1986 
has ex em pted al1 industries as mentioned 
in the Ministry of Industry's Press N~te 
NO.6, dated 30.1.1986. from the provisions 
of sections 21 0

' and 22 of the MItTP 
Act; 

(b) whether MRTP companies, desi-
orus of taking advantage of these. two 
notifications, are still required to make an 
industria1 licence application 0 UDder lOR 
Act even though they have been deUcen-
sed and exempted under the MRTP Act; 
and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
t>BVELOPMENT (SHltl M. ARUNA-
tHALAM) : The notification of lilt Feb,. 
ual')'~ 1986 issued b)' the o.plrtmeat of' 




